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Correction of Answer to U~red 
Question No. 560 dated 19-7-78 re: 
Licences to Birla Group. 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI-
MA TI ABHA MAlT!): In the reply 
given to parts (a) to (c) of Unstarred 
Question No. 560 on 19th July, 1978. 
the period upto which approvals were 
lSSUed under the provisions of the 
MRTP A~t was indicated as July-
September, 1977. The correct position 
is that it should have been 'July-
December 77'. The inconvenience 
caused is regretted. 

This error did not immediately come 
to the notice of the Ministry of Indus-
try. As soon as the error was detected. 
the Lok Sabha secretariat was inform-
ed accordingly. 

12 hrs. 
PAPERS LAID ON TIlE TABLE 

PREss CoUNCIL (PROCEDURE FOR NOMI-
NATION OF MEMBERS) RUloES, 1978 AND 
ANNUAL REpORT AND AUDITED ACCOUNTS 
OF FILM AND TELEVISION INSTITUTE Of' 

INDIA, PUNE FOR 1977-78 
THE MINISTER OF INFORMA-

T.ON AND BROADCASTING (SHRI 
L. K. ADV ANI) : I beg to lay on the 
Table :-

( 1) A copy of the Press Council 
(Pro<:edure for nomination of the 
Members) Rules, 1978 (Hindi and 
English versions) published in Noti-
fication No. G.S.R. 1351 in Gazette 
of India dated the 11 f.h November, 
1978, under sub-section (3) of sec-
tion 25 of the Press S'Juncil Act, 
1978. [Placed in Library. See No. 
LT-2792J78] 

(2) A copy of the Annual Report 
(Hindi and English versions) on 
the activities of the Film and Tele-
vision Institute of India, Pune for 
the year 1977-78. ]Placed in Library. 
See No. LT-2793/78J. 

(3) A copy of the Audited Ac-
counts (Hindi and English versions) 
of the Film and Television Institute 
of India, Pune for the year 1977-78. 
[Placed in Library. See No. LT-

2794178.1 

AGREEMENT WITH STATE OF ASSA~ FOR 
MAINTENANCE OF NA'lT'J:-UL HIGIIWAY 

LINKS IN THE STAT.S 

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY m" 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM) : I beg to lay on the 
Table a copy of the Agreement dated 
be 14th June, 1978 entered into bet-
ween the Central Government and the 
Government of the State of Assam in 
respect of the development and main-
tena~e of road links Of National 
Highways situated in the State of 
Assam, under section 10 of the Natio-
nal Highways Act, 1956. rPlaced in 
LibTa7-Y. See No. LT-2795178J. 

NOTIFICATIONS UNDER EsSE~JTIAL COM-
MODI'lTES ACT, 1955, CORRIGENDUM TO 
A UDITED ACCOUNTS OF CENTRAL SILK 
BOARD. 1976-77 AND ANNUAL REPORT OF 
JUTE CORPORATION OF INDIA LTD. CAL-

CUTTA FOR 1976-77 ' 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI-
MA TI ABHA MAITI): ! beg to lay 
On the Table:-

( I) A copy each Of the following 
Notifications (Hindi and English 
versions) under sub-secticn (6) of 
section 3 of the Essential Commo-
dities Act, 1955:-

(i) The Jute (Licc!nsing and 
Control) Third Amendment Order 
1978, published in Notification No: 
S.O. 576 (E) in Gazette of India 
dated the 27th September, 1978. 

(ii) The Cotton Control (Second 
Amendment) Order, 1978, publish-
ed in Notification No. S.O. 2515 in 
Gazette of India dated the 2nd 
September, 1978. [Placed in Li-
brary. See No. LT-·27!16/78] 

(2) A copy of 'Corrigendum' 
(Hindi and English versions) to the 
Audited Accounts of the Central Silk 
Board for the year 1976-77. [Placed 
in Libra",. See No. LT-2797178] 


